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Wed .. e.day, May 18, 1966/Vaisakh4 28, 
1888 (Saka). 

The Lak Sabh4 mn at Eleven uf tit. 
CI""",,. 

[MR. SPEAKER in th. CllaiT J 
RE: STATEMENTS ON CERTAIN 

IMPORTANT MATTERS 

Mr. S_ker: Papers to be laid 011 
th .. Table. 

Shri Bart ViahDa Kamatla (M.,.h-
angabad): Sir, before that, may 1 sub. 
mit that m~re than onCe in the past 
you Iha ... ·e pwlled up minLc;tel'9, and 
rightly so, for making a statement in 
the Rajya Sabha in response to 18 

calling-atkntion notice but not here 
in this House. Yesterday. in regard 
to the incident in the MInister ot Works 
and Housing. Slotri Khanna'. residence, 
a statement was made in the other 
House, but nothing was said here; he 
refused 10 say anything here, I have 
given notice of a calling-attention !o-
day also. Why should they make a 
a!atement there and not here? n...,. 
are treating a more important HOWJe 
like this. 

Mr. s.-ker: I wiIJ ask. (1,,-
teT1'Uptilnl) . 
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8brlmaU Beau ChakravarUJ (Dar-
rackpore): Why did he not exprea 
regret? It gives a mUleading imprea-
_iun. 

Shrl Kapur Sinch (Ludhiana): The 
hon. Member, Shri Madhu Limaye, h ... 
twiCe made a reference to a theft at 
foreign exchange worth Rs. 40 lakll,. 
A3 far as we were able to understand 
from the statement made by the hon. 
Minister yesterday. the questi~n of 
theft by either Messrs Chamanlal &-
Company or somobody else did not 
arise; it wa~ merely B question or 
transmission of foreign exchange by a 
firm which is residing outside. Shri 
Chamanlsl Was only indirectly con-
nected with that transaction and the 
question of theft did not arise. 

Mr. Speaker: Whether it arises or 
nnt, I have said .. (InteN'Uption). 

Shrl Kapur Smith: Therefore, my 
submission is only this . (lnteT-
ru:pt10n). 
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Sbri S. M. Banerjee (Kanpur): Sir. 
I have just now been informed bJ 
your offiCe that you have kePt oDe 
call-attention notice, regarding the im-
par! of jute to the tuDe of Rs. 2-112 
crores illegally. pending. I only want 
to know whether this will come uP 
t~day. 

Mr_ Speaker: I have asked him to 
make a statement 

Sbrl 8. M. BaIlerJee: Today is the 
last day of the -mon; fortunalel7. 
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matter. 
we are meeting todB7. May I requen 
)'aU to ask the Labour Mlniater to 
make a .tatem~nt either now or late 
In the day regarding the proposed re-
trenchment of 10,000 people from the 
oil companies. Let him make a state-
1Dl!Dt, 
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Shri Bem Barna (Gauh.ti): I lUI! 
wanted to draw y"ur attention to 8 
very rel""ant thing. The Chief 
Minister of Manipur has disclosed • 
very startling fact that .the Nag. h,:",-
tiles who went to PakJstan (or mlli-
tary training and collecting arms arc 
now trying to get through Mizo Hills 
Il!Id cooperating with the Miz.> rel:els. 
This is 8 very disturbing thing. na..r. 

J,. no security in \.hat Part of our 
country. 1 am gettine telegram l1li4 
letters everyday. I want that the 
HOllie Minister ah"uld make a etat&-
ment on this. I just wanted to know 
what measures he haa talten to p ..... 
vent these Naga hostiles from ente ..... 
into N agBland through 14Izo HiI1a b'Oaa 
Pakistan. 

Mr. Speaker: If the Ministal· 
make a statement, he may do It. 

lU7 hn. 

can 

STATEMENT RE. A'ITACK ON 
fIL"NISTER'S GUNJ4AN 

Shrt Barl Vishnu Kamath (Hos~ 
angabad): I'l there anything tIsh, 
about the f neident that occurr.d In 
the Minister's r~sidenct.·? Why dOfJr' 
he not say anything on that? 

The Minister of Rome AJraln (SJuol 
NaJIda): Yesterday, I .... as trying to 
get up to say 8omothing on it. 1 did 
not make the statement there of Dl7 
own accord. I had gone there fur 
something else about the Jammu and 
Kashmir incidenl. Then, somebody 
asked me abouL that and I gav" the 
Information that I had with me. 

Mr. Speaker: Here alllO that 
been a.ked. 

bad 

SUi Nuda: I was thinking of 111'1 
ting up .... 

Mr. Speaker: If J had been tOld, I 
would have called him. I was look-
Ing to him. Mr. Khanna waa al .. , 
there. Here also, the Member. had 
•• lted for the information. 

Shrl NaDda: I cam" after the q\lef~\ 
tion had been ralBed. I WItB told t.hIIl • 
there was Borne questi.Jn about thal \ 
I W8. i ust getting uP. But I could ; 
not catd:t your eye, SU. 

8Iarl Bar. Vlahnu KamaUl: That ;,. 
too b"d. 

Mr. Speaker: If he <'Ould IIOt ClItr~ 
my eyt'. he could cutch my e-ar ; I 

least. 

8Iarl Naa4a: I am very .m'7 .. 




